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1936 : Pb. Act V ] COPYING FEIS 285 

I ! 
'THE PUNJAB COPYING FEES ACT, 1936 

The Punjab Copying 

Fees ACL 1936 

[ ~ e c e i k d  the assent of His Excellency the Governor on rhe 

\ 

I 
4rh November, 1936, m d  that @His Excellency h e  

Viceroy and Governor-Generrrl an Ihe 24rh 

Novembe~ 1936, and was firsc published 

in the Purljab Gazette, Extraordinary, 

of the 27th N ~ v e m b e ~  1936. 

Amcadecl in  pa^^ Adaptadon of Laws Order, 

1950. 

Amended in pan, Adaplation oELaws Chird 

Amendment) Order, 195 1. 

Extended to lhc territories which 
imrncdialely beforc the 1st November, 1956, 
were comprised in the Slate of Patiala and 

East Punjab Slates Union by mjab ACL IS 
-or 1962. 

Amended by h e  Haryana Adaplatian of 

LawsJState and Concurrent Subjects)Order, 
1968. 

1. 

Ycar 

-- 

An Act to fadlitate the recovery of Tw payable for 

copies made or supplied of records in offices under 

the control of Revenue, Judicial and other 

officers of Government. 

2 

No. 

WHEM it is expedient to facilitalc the recovery of fees payable for Rear 

copies made or supplied of records kept in offices under the control of 
Rcvcnuc, Judicial and other offices of Government, in 4[Haryana], and 

3 
----- 

Sbon ride 

whereas thc previous sanction of the Governor-General, requircd under 

sub-sec~ion (3) of section 80-A of the Governrnenl of India Act, has 

4 

Wbcrher :r@ed or ohenvise 

affected by legishuon 

bccn obtained; Ir is hereby enacted as fnllows :- 

1. For Slatmeni af Objects and Reasons, see the Punjab Gazette, (Extraordmwy), 

1936, pages 67-68; and for Proceedings in Council, see the Punjab Legislaljve 
Council Debam. Volumc XXFX, p a g s  180- 182. 

2. For Statement of Objects and Reasons, see Punjab Gazette @xllaordiiaaq), 
1962, page 568. 

3. See Ihyana Gazelle (Extraordinary), dated Lhc 2gLh October, 1968, 

4. Subslilutcd for the word "Punjab" by thc Alapta~on ol' Laws Order, 1968. 
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